
.. THE HIGH COURT OF MEGHALAYA 

SHILLONG 


NOTIFICATION ============ 

~. Shillong, the~th~.~ 

No. HCM.II/120/2013/1155 - In pursuance to this Registry~s Notification No. 

HCM.II/333/2013/1171 - 72 A Dated 24th April, 2015 Mrs. B. Giri, MJS, has 

assumed charge of the Office of Registrar General, High Court of Meghalaya at 

Shillong w.e.f. 24th April, 2015. All the Correspondences, Confidential Matters, 

Demi-official Letters, Office Memorandum, Notifications, etc., requiring her 

attention may be addressed as under:

"Mrs. B. Giri, MJS, 

Registrar General, 

High Court ofMeghalaya at Shillong, 

PIN-793001 

Telephone No. 0364 - 2226675 

Fax No. 0364 - 2500064" 

B~ 
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REGISTRAR 

Memo No. HCM.II/120/2013/1155 A Dated, Shillong 29th April, 2015. 
Copyto:

1. The ChiefSecretary to Government ofMeghalaya, Shillong. 

2. The Advocate General, Meghalaya Shillong. 

3. The Secretary General, Supreme Court ofIndia, New Delhi. 

4. The Registrar General, Gauhati High Court, Guwahati. 

5· The Registrar General, High Court ofKarnataka, Bangalore. 

6. The Registrar General, Madras High Court, Chennai. 


7- The Registrar General, High Court ofDelhi, New Delhi. 


8. The Registrar General, Bombay High Court, Mumbai. 

9. The Registrar General, High Court ofBihar, Patna. 

10. The Registrar General, High Court ofMadhya Pradesh, Jabalpur. 

11. The Registrar General, High Court ofWest Bengal, Calcutta, Kolkota. 

12. The Registrar General, High Court ofUttar Pradesh, Allahabad. 

13. The Registra-r General, Kerela High Court, Kochi. 

14. The Registrw· General, High Court ofOrissa, Cuttack. 

15. The Registrar General, High Court ofRajasthan, Jodhpur. 

16. The Registrar General, High Court ofGujarat, at Sola (Ahmadabad). 
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17. The Registrar General, High Court ofJammu & Kashmir at Srinagar. ..
18. The Registrar General, High Court Judicature at Hydrabad, 

Hydrabad. 

19. The Registrar General, High Court ofSikkim, Gangtok. 

20. The Registrar General, High Court ofUttaranchal Pradesh, Nanital. 

21. The Registrar General, High Court ofJharkhand at Ranchi. 

22. The Registrar General, High Court ofTripura, Agartala. 

23. The Registrar General, High Court ofManipur, Imphal. 

24. The Registrar General, High Court ofChandigarh. 

25. The Registrar General, High Court ofChhatisgarh at Bilaspur. 


26.The Registrar General, High Court ofPunjab & Haryana High Court, 


Chandigarh. 


27- The Registrar, Gauhati High Court, Aizawl Bench. 


28. The Registrar, Gauhati High Court, Kohima Bench. 

29. The Registrar, Gauhati High Court, Itanagar Bench. 

30. The Registrar, Karnataka High Court, Dharwad Bench. 

31. The Registrar, Madras High Cow·t, Madurai Bench. 

32. The Registrar, Karnataka High Court, Kalburgi Bench. 

33. The Registrar, Bombay High Court, Aurangabad Bench. 


34· The Registrar, Bombay High Court, Nagpur Bench. 


35. The Registrar, Bombay High Court, Panaji Bench. 

36. The Registrar, Madhya Pradesh High Court, Gwalior Bench. 

37. The Registrar, Madhya Pradesh High Court, Indore Bench. 

38. The Registrar, Calcutta High Court, Port Blair Bench. 

39. The Registrar, Allahabad High Court, Lucknow Bench 

40. The Registrar, Rajasthan High Court, Jaipur Bench. 

41. The District and Sessions Judge, Williamnagar. 

42. The District and Sessions Judge, Shillong. 

43. The District and Sessions Judge, Tura. 

44. The District and Sessions Judge, Nongstoin. 

45. The District and Sessions Judge, Nongpoh. 

46. The District and Sessions Judge, Jowai. 

47. The Judge, Khasi Hills Autonomous District Coucil, Shillong. 

' 48. The Judge, Jaintia Hills Autonomous District Coucil, Jowai. 

49. The Judge, Garo Hills Autonomous District Coucil, Thra. 

50. The Deputy Commissioner, East Khasi Hills, Shillong. 

51. The Deputy Commissioner, West Khasi Hills, Nongstoin. 

52. The Deputy Commissioner, South West Khasi Hills, Mawkyrwat. 


53· The Deputy Commissioner, Ri- Bhoi, Nongpoh. 


54. The Deputy Commissioner, West Jaintia Hills, Jowai. 
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55· The Deputy Commissioner, East Jaintia Hills, Khliehriat. 
.. 

56. The Deputy Commissioner, East Garo Hills, Williamnagar. 

57- Th·e Deputy Commissioner, West Garo Hills, Tura. 

58. The Deputy Commissioner, South Garo Hills, Baghmara. 

59. The Deputy Commissioner, North Garo Hills, Risubelpara. 

60. The Deputy Commissioner, South West Garo Hills, Ampati. 

61. The President High Court Bar Association, Shillong. 

62. The Secretary Shillong Bar Association, Shillong. 

63. Office file . 


